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1T THE CEUTRAL ADMIHISTRETIVE TRIEUNAL , JAIFUR EELCH, JAIPUR,

P
?b&lggfigsin H Date of oxder 12.9.85

s/o Shri Murari Sharan Saxens rasident

Udai Kumar 3axena
2szri Chand Chaudhary Nagar, Ajmer Rozd, Jaipur,

of 4/13, Kos
_ voo Petitioner
VERSUS

Shri Gatitam Supta, th” Chief Postumaster General, Rajasthan,
Circle Jaipur, ,

ose Respondent,
QO RAM

Hon'ble Mr, GOPai Krishna, Vice Chairman, ,
Hon'ble Mr, O0.,P. Sharma, Member (Administrative)

For the Petitioner ees Mr, M.,B, Sharma.
For the Respondents co s -
O RDER

(PER HON'BLE FMR. GOPAL KRISHNA, VICE CHAIRMAN)

This is a Contempt Petition u/s 17 of the Administrative
Tribunals Acﬁ, 1985, stating therein that the respondent;,
having failed to decide the repreaentation dated 15.6,95 on -
merits within the stipulated period of onec month, haS"%\

conmitted contermpt of Court,
2. e have heard the ledrned counsel for the p=titioner,

3. The learned counscl for the petitioner states that the=

representation has been disposcd of and theré has been compl iance
with ’
(Z:) the direction of the Tribunal. This Contempt Petition,

therefore, éoe&s not survive, It is hereby dismissed,

Criinsene
(0.P. S' A ) (GOPAL KRISHNA)
HEMBER(A) VICE CHAIRMAN
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